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15.58 hrs. 

BUSINESS ADVISORY COMMITTEE 

Fiftieth Report 

THE MINISTER OF PARLIAMEN­

TARY AFFAIRS, SPORTS AND 

WORKS AND HOUSING (SHRI BUTA 

SINGH): I beg to move: 

"That this House do agree with the 

Fiftieth Report of the Business Advisory 

Committee presented to the HOllse on the 

22nd August, 1983." 

MR. DEPUTY SPEAKER: The ques­

tion is : 

"That this House do agree with the 

Fiftieth Report of the Business Advisory 

Committee presented to the House on the 

22nd August, 1983." 

The motion was adopted. 

14.59 Hrs. 

MATTERS UNDER RULE 317 

( i) Failure of Telecommunication System 
in JUDagarb, Distt. (Gujarat) 

SHRI MOHAN LAL PATEL (Juna­
garh) : Under Rule 377 I make the follo­
wing statement: 

I would like to draw attention of the 
Mini ter of Communications to the total 
failure of telecommunication system in 
Junagarh district of Gujarat due to recent 
cyclone, heavy rains and floods. This 
paralysed the normal life of the citizens 
and made indu try limbless. Only inter­
ceptions are there and no telephone ex­
change is in working condition there. 
Needless to say that the buildings of tele­
phone exchange, poles etc. are badly 
damaged. All this needs central govern­
ment's help ta start the system function· 
ing properly. 

It is also requested that a specific 
amount be sanctioned for replacing the 
wire, repairing the system and providing 
the normal facilities to the people of the 
area. 

The industries and factories have suf­
ferred heavy losses due to failure of tele. 
communication system in Junagarh. 
Therefore, to protect the interests of the 
people at large, Central Government is 
requested to take immediate action to 
improve the telecommunication sy tem in 
J unagarh at the earliest. 

15.00 brs. 
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(iii) Need to declare Trirandru m A i I J (r t 
as an International Airport. 

SHRI K. KUNHAMBU (Cannanore) : 
Sir, the Trivandrum Aerodrome is at pre­
sent not an international airport. The 
rea on for not declaring it so is that thi 
airport cannot take bigger aircraft like 
B-747 and DC-lO. However, a number 
of . mailer aircraft operat'd by Internatio­
nal Airline can land at Trivandrum air­
port. At pre ent, a many as 16 inter­
nati nal flights are operated from this 
airport every week. The maximum traffic 
to and from the Gulf countries i from 
Kerala . Moreover, development of the 
nirrort i being carried out at a fa t 
pace so that bigger aircraft could afeJy 
land here. 

So, keeping in view the density of traffic 
at present and the prospect of its growth 
at a rapid rate, I would request the 
Government to decL:tre the Trivandrum 
airport an international airport. 

(iv) Opening of Post Office on Sundays 

and Postal Holidays. 

SHRJ CHJNTAMANI lENA (Baja. 
sore): Sir, for the Jast so many year, 
letter boxes ",ere provided in various 
parts of the country pccially in cities, 
big town ' , big railway stations, big bazars 
etc., for clearance of dak on Sundays and 
postal holidays. But the number of such 
letter boxes has been reduced considerably 
resulting in great inconvenience and diffi­
culties to the millions of u ers in the 
country. Now-a-days, many State capital 
towns are having one such letter box from 
where dak is cleared only once a day on 
Sundays and holidays. What to Speak of 
State capitals, even in the Union capital 
that is, in New Delhi and Delhi, the 
number has been reduced to only 3 or 4. 
The post offices like Dak-Tar Bhavan, 
G.P.O. in Delhi have no such letter box 
and even the letter box provided in the 
Parliament House for clearance of Dak 
on Sundays and holidays has been remo­
ved, whi h is cau ~ng much hnrdship and 
difficulties to the users. 

Similarly, there was provision of work­
ing hours when some of the big post 
offices opened for business transactions 
similar to that of working days. But in 
many places, this sy tern has been stop­
ped and in the post offices like G.P.O. 
Oak-Tar Bhavan in New Delhi, this ys­
tcm has been aboli hed though this wa 
in practice since 1981-82, as a result the 
users are suffering a lot. 

I, therefore, carne tly request the 
Ministry of Communications to con ider 
the whole is ue and introduce the previ­
ous . ystem s tha t at lea t onc Jetter box 
for 20,000 population in a city, town, 
metropolitan city and such Jarge urban 
arenc; etc., be provided with letter boxc 
and one post ffi ce i opened for 50,000 
reople on Sundays and po tal holidays in 


